
THE GAUHATI TIIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

I{OTIFICATIOI{
Dated Guwahati the 26s of luly, 2023

Pursuant to $e directions passed by tfrc Honble Supreme Court of Iodia

vide order dated 19.05,2023 passed in WP(C) No. 64312015 (All India Judges

Association Vs. UOI & Ors.) the Gauhati High Court has been pleased to re-

designate the posts of Gvil ludge and Munsiff in Assam and S€nior Civil Judge and

Civil Judge in Mizoram in the following manner:

Assam

Munsiff

Sl No.

1 Civil Ju Sr. Div.

Existing Post

Civil Jud

Re-deig nated as

2 Civil i Jr. Dv

ilizomm
Sl No. Existing Post

1 Senior Gvil -ludqe
2 Clvil ludqe Gvil ludqe (Jr. Div.)

Redeignated as

Gvil Jud Sr. Div.

This notification shall come into force wi$ immediate effect-

By Order,

Sd/- R. A. Tapadar

REGISTRAR (JUDICIAL)

tlemo No. HC-E-g/ 23 / 330-:145 / RC date.l 26.07.2023.
C.ooy tol
1. The Secretary Gen€ral, Supreme Court of India, New Delhi.

2. The Registrar General, Gauhati High CouG Guwahau.

3. The L.R & Secretary to the Gow. of Assam, ludicial D€paftrnent, Dispurr

Guwahati.

4. The Secretary to the Govt. of Mizoram, Law and ludicial Department, Aizawl.

5. The Registrar (Mmn, /Mgilance / Estt. ) Gauhati High Court, Guwahati.

6. The Registrar-Cum- Principal Sesetary to Honble the Chief Justice, Gauhati

High Court, Guwahati

Z The Registrar, Gauhati High Court, Aizawl Bench, Aizawl.

(He is ,ques@ b circalate this llotifiadon among all tfie
Distn:ct and fuions Judges of the sa,€ of ltlkonm.)

Contd



8. The DisUict and Sessions ludge,
Kamrup (M) / Kamrup, Amingaon / Nagaon / Morigaon / Golaghat / Jorhat /
Sivasagar / Dbn:garh / Tinsukia / Dhemaji / Lakhimpur / Soni$ur. fezpur I
Darrang, Mangaldoi / Udalguri / Bongaigaon / Barpeta / Nalbari / Dhubri /

Goalpara / Baksa / Hailakandi / Karimganj / Cachar, Silchar / Chirang / Dima

Hasao / Karbi Anglong / Kokrajhar I Hojai I Charaideo / South Salmara

Mancachar / Biswanath / West Karbi Anglong.

(He/ She is rcquesH to circulate this lvotifration arrrongil all the

Offiers of his/her district )
9. The Joint Registrar, , Gauhati High Court Guwahati,

10. The D€puty Registrar ) Gauhau High Court, Guwahati.

11. The Librarian -Cum- Research Qfficer, Gauhati High CouG Guwahati'

12. The AsstL Registrar, Gauhati High Coutt, Guwahati.

13. The Adminisrative fficer (Judicial), Gauhati High Court, Guwahau,

14. The Administrative fficer, Judicial Academy, Assam.

(He is rcguested b pta@ ,e llodftcatbn fuforc the Hon'ble

Di rctur, Judicial Academy)

15. The Project Manager, Gauhati High Court, Guwahad'

(lte is rcque# to uplud the lUotitution in the High Coutt

WebsiE.)

16. The Private Secretary to Hon'ble Mr./Mrs. Justice

Gauhatj High Court, Guwahati, for the information of his/her

Lordship/Ladyship. €' q' --Tt-iao.,t
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